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THE MINISTER. OF STATE II'< THE 
MINISTRY OF PETROLEUM &: CHEMI-

. CALS (SHRI RAGHU RAMAIAH) : 
(a) The total outlay On thc Port Cann
ina Projoct wbich includes Bodra was 
Rs 221 82 lakhs as on 31 st March, 1968. 

(b) Information regarding indications of 
gas, flourosccnce in cuttinlS anu driHin, 
mud and later of oil was furnisbed by tbe 
Projcct to the ONGC. 

(c) A press realeasc was issued by the 
ONGC giving the above information. 

(d) Yel, Sir. 

(e) The sample was found to consist of 
diesel oil, not crude oil or condensate. 

(f) The Bodra Drilling location No.3 
has been kept in abeyance. 

(g) A recommendation for keepin;: tbe 
Bodra drilling location No, 3 in abeyancc 
was made by the Technical Committee of 
the O.N.G.C. 

Job. In Public Scctjlf undertakl .... 

*628. SHRI GADILINGANA GOWD: 

Will the Minister of FINANCE be pleased 
to state: 

(a) . whethere it is a fact tbat certain 
percentage of jobs, in the public sector 
undertakings for the people of the Stde in 
wbich the unden~king is situated. is made; 

(b) if so, the rea.ons tbereror; and 

(c) the names of tbe underta"inas in 
which this system has been complied with 
fully and tbe recruitment percentage fixed 
tbereof; and 

(d) the names of thOle undenaklnp 
where it has not been followed and tbe 
reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. C. 
PANT): Ca) to (d). NOpcn:lCntaaeorjoblis 
to be reserved as spcb by tbe Public Bnler-

prile for tho pcuplc of tho States in which the 
eoterpriacs are located. However, accordinl 
to the instructions issued, the Public Boter
prilel arc to recruit tb.ir staft' apinat P<IItI 
carrying a basic salary of 1_ than 
Rs. sao p. m. only throuah the National 
Employment Service and other sourcoo of 
recruitment CIIn be tapped only if the 
Employment Ellcbaoacs issue "Non-availa
bUily Certiflcatos". In respect of hlaher 
posts. the Public Enterprises have to make 
their recruitment on 8n all India basis to 
attract the required type of talent. 

Need-Baaed Mlnlmam Wale 
·629. SHRI S. M. BANERJEE: Will 

the Minister of FINANCE be pleased to 
state: 

la) whether Computors have been used 
to arrive at the need-based minimum waae: 

(d) if so, the fiaures arrived at; and 

(c) whether· Government propose to 
lay a copy of this analysis on the Table? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (S H R I 
JAGANNATH PAHADIA): (a) No, Sir. 

(b) and (C). Do nOI ari~. 

Staff In the OOIc. of Accountant Genenl 
Commerce, Work. & MlsceIlan_ .. 

New Delbl. 

*630. DR. SUSHILA NAYAR: Will 
the Minister of FINANCE be pJeuod to 
state: 

I a) Whether it is a fact that in the 
office of the Accountant GcneraJ,Commoroc, 
Works and Miscellaneous, New Delhi. 
there il a larae number or dua II and ID 
employees who have put in morc thaa three 
years of service, but have n0110 far been 
declared .. quasi-permanent contIV)' to 
Home Miniltry'l orders in thie rcprd; 

(b) if 10, the reasonl therefor: 

(c) the number of penon. who have 
completed five to _ yean or Mrvioe 
but .till have not been declared .. quasi
permanent; and 




